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L O K  S A B H A

Thursday, March 26, 1981 jChaitra 5, 
1903 ( S i k i ) .

The Lok Sabha met at Eleven o f the 
Clock.

[ M r .  S p e a k e r  in the Chair 

O B I T U A R Y  R E F E R E N C E

M R . S P E A K E R : Hon. M em bers, 
I deeply regret to inform  the House 
o f the sad demise o f one o f our sitting 
colleagues, Shrim ati Sahodrabai R ai, 
who passed aw ay this m orning at 
Sagar at the age o f 62 years.

Shrim ati R ai was also a M em ber 
o f the Second, T h ird  and Fifth L ok 
Sabha during 1957-67 and 1971-77.

A  veteran freedom-fighter, she 
participated in the freedom m ove
m ent and suffered im prisonm ent. 
She also participated in the G oa 
liberation m ovement in August 1955 
and was w ounded.

A n em inent social worker, she 
fought for H indu-M uslim  unity and 
H arijan welfare. She was deeply 
interested in adult education and 
prom otion o f khadi.

She was a mem ber o f the C om 
m ittee on Absence o f M embers from 
the Sittings o f  the House.

W e deeply mourn the loss o f  this 
friend and I am  sure the House w ill 
jo in  me in conveying our condolences 
to the bereaved fam ily.

T h e  Hous? m ay stand in silence 
for a short while to express its sorrow.
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The Members then stood in silence 
for a short while.

O R A L  A N S W E R S  T O  Q U E S T IO N S

M etro Trains in C alcutta

t

*536. S H R I M U K U N D A  
M A N D A L :

S H R I C H I T T A  M A H A T A :

W ill the M inister o f R A I L W A Y S  
be pleased to s ta te :

(a) w hether Governm ent propose 
to start running M etro Trains this 
year on an experim ental basis;

(b) i f  so, the facts thereof;

(c) w hether coaches for the M etro 
Rails are ready;

(d) i f  so, the facts thereof; and

(e) w hat is the probable riat • o f  
com pletion o f the M etro R ails, esti
m ated total expenditure upto com ple
tion and the num ber o f people that 
w ill be benefited ?

T H E  M IN I S T E R O F  S T A T E  IN  
T H E  M IN I S T R Y  O F  R A IL W A Y S  
(S H R I C. K . J A F F E R  S H A R IE F ):
(a) to (e). A  statem ent is laid  on 
the table o f the House.

Statem ent

(a) and (b). No, Sir. O n ly  trial 
runs are proposed to be carried out 
to test proto-type coaches on D um 
D um  Belgachia section.

(c) and (d). E ight proto-type 
coaches being m anufactured by I.C.F  
are likely to be ready by the m iddle 
o f this year for trial purposes.


